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HIGH COURT OF JAMMU & KASHMIR AT SRTNAGAR

(Chief Justice,s Secretariat)

Subject: Promotjon of Graduate process Servers to the post JuniorAssistants under promotion quota

Order No.: 769
, Dated: 11.09.2017

Consequent upon the promotton of process Servers to the posts of Junior
Assistants under promotion quota in subordinate Judiciary of Kashmir province in
the grade of Rs. 5200-20200 with grade pay of Rs. 1900, vide order No. 710 dated
30.08.2017, the following transfers and postings of Junior Assislants in Kashmir
Province are hereby made in the interest of adminjstratlon:
1) Shri Ab. Rashid Bhat. process Server, pDJ Court, Anantnag upon his promolion as

Junior Assistant is posted as civir clerk/Junior Assistant in the courr of Munsiff/JMrc,
Anantnag against available vacancy
Shri Mohammad Junaid Lone process Server, pDJ Court, Baramulla upon hispromotion as Junior Assistant rs posted as civir crerk/ Junior Assrstant in the court of

Sub Judge, Uri against available vacancy
Shri Mohammad yousuf Bhat, process Server, pDJ Court, Srinagar upon hispromotion as Junior Assistant is posted as civir crerk/Junior Assrstant in the court ofSpecial Mobile Magistrate (Sub Judge). Snnagar against availabte vacancy.
Shri Sharif-ud Din Ma|k. process Server Munsifl Court, Sumbal upon his promotion
as Junior Asststant as posted as Civll Clerk/Junior Assjstant jn the Court of
Munsiff/JMlC, Dangiwacha against available vacancy
Shri Ajaz Ahmad Khanday, process Server, pnncrpal Drst\ict & Sessions Court,
Srinagar upon his promotion as Junior Assrstant,s postej as Civil Clerk/Junior
Assistant in the Court of l\4unstff/JMlc. Tangmarg vjce Ms Rehana Jabar Lone
Ms. Rehana Jabar Lone. Civjt Clerk/Junior Assistant. Munsiff Cou(, Tangmarg is
transferred and posted as Assistant Record Keeper/Junior Assistant in the court of
Principal District & Sessions Jud9e, Srinagar against available vacancy.

NOtg: fte concerned presidtna O.fficer of the CoL,1 where lhe promotee has to join sha,get lhe Degree centrcale ol lhe promotee vetiad from the concerned authority
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Principal Secretary to
Hon ble the Chief Jusilce

Dated ll-o?-20/7
1. Registrar General, High Court o{ J&K. Srinagar for infonnation.
2. Registrar Vigilance, High Court of J&K, Snnagar for tnformation.
3-6. Principal Diskict & Sessions Judge, Srinagar/Anantnag/Bandipora/

Baramulla for information and necessary action.
7 Sub Judge, Uri



8. Special Mobile Magistrate (Sub Judge) Srinagar.
9-1 1. Munsiff/JMlC, Anantnag, Tangmarg. Dangiwacha

12
13
14.

. .. . for information and necessary action.
Chief Accounts Officer High Court of J&K, Srinagar for information.
Order File
lncharge, NIC High Court wing, Srinagar for
Order in the High Court website.


